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IfflL 8M  V. P. Nayar: WU1 the 
Minister of O m m n i' u d  la M ir
bo pleased to state the total quantity 
of cement handled by the State 
i^ iw g  Corporation of India (Pri­
vate} Limited during the period from 
the lat July, 1957 to the Slit January, 
15587

The -*■«■*— of Oeannawe and l« - 
faaUy and fln aee (Bkrl MorarJI
Demi): 88,68,178 tons.

Kxport of Cycles

1878. 8hrl V. P. Nayar: Will the
Minister at Commerce and Indmrtry 
be pleased to state:

(a) whether any permission has 
been given for the export at cycles to 
African countries;

(b) if so, for how many;

(«) the agency which is handling 
the export; and

(d) whether Sen-Raleigh or T.L 
made cycle* will be exported?

the Minister of Commerce and In- 
dadty and Finance (Shri MorarJI 
Dsaal): (a) and (b). There is no
Governmental ban over cycles be­
ing exported out of India.

(c) No specific agency handles ex-„ 
ports.

(d) No, Sir. There are some re* 
strietions from their foreign collabor­
ators which are under discussions for 
removal or relaxations.

Bbia Brothers (Private; Ltd.

Shil V. P. Nayar: Wfll the 
of Ceauneree am 

to state:

(a) the number of companies track­
ing under the Managing Agency at 
Blrla bothers (Private) Ltd., whkih 
have been registered so far under the 
Companies Act;

(b) the total capital of such com­
panies;

(c) the total profits—gross and net 
of such companies as revealed from 
the balance sheets in the year 1906-87; 
and

(d) the total remuneration taken by 
the Managing Agents in the said 
year?

The Minister of Commerce and Indus­
try and Finance (Shri MorarJI Dsaal):
(«) 18 companies
(6) Authorised Capital -R s. io8 n  crores 

Paid up Capita] -R s. 24-58 crores
(e) Gorss profits ■Si. 6-66 crores

Net profit* „Rs. 2-93 crores
(d) Rs. 53 lakhs.

Non.—The totals of gross and net 
profits and managing agency remuneration 
relate to the accounting years ending during 
1956*57 for 15 companies, for year ending 
Much 1956 for 2 companies and for year 
ending September, 1957 for one company.

Displaced Persons from 
Pakistan

East

M

1675. 8hr! Knmbhar: Will the Min­
ister of BehablUtatioa and Minority 
Aflairs be pleased to state:

(a) whether it is a fact that certain 
number of displaced families from

-East Pakistan are to be rehabilitated 
in Sambalpur District of Orissa State; 
and

(b) if so, the nature and details of 
the schemes for their rehabilitation?

Ihe ParHam—tary Secretary to the 
Minister of lehsMlltatten and Min­
ority Affairs (ttr l P. 8. M ater): (a) 
Yes.

(b) Detafls of the schemes are be­
ing waked out.




